Fl
4
w
In
ml
(S

CENTRAL ADNINISTRATIVE TRIBUNAL ALLAIIABAD BERCH

Allahabad this the 1A'  day of Becondyr . 1994,

Hont'ble Mr, Justice B.C. Saksena, Vice=Chairman
Hon!ble Mr. K. Muthukumar, Administrative Member

| Original Applicstion no. 83 of 1992,

——

1% Dilip Kumar,S/o sri.Om Prakash, Guard, Railway
Quarter no, 511B, Laslitrnagar, Allshabad.

2., FPradeep Kumar Yadav, S/o Sri K.L. Yadav, R/o
367/322, rohatshimganj, Allehiecad.

;s

& & & @ A'..:F..‘ li CantS.

Counsel for the Applicant Sri sunil Rai

T vers us

e l. The Unicn of Indie through the General Janager,
! N. Rly., BEcroda House, New Delhi,

2L The Divisional Railway Mansger, Northern Railway,
Qﬁgy} Allaghabad,
| 3 The Senior Civisional Commercial Superintendent
| 57 N. Rly Allahabad. -

}40
3 g):ﬁf/J 4, The Senior Divisional berscnnel Officer, N. Rly
= Allahabad.

5, The senior Divisional Accounts Uificer, N. kly,
Allchabad. 3

«+s RHespond-nts

Counsel for the Respondentis Sri A.V. Srivasteva/F. ..athur

sri B.B. FPaul,

Alongwith

) Original Ac.licstion no., 406 of 1994

: I Subhesh Chandrz, S/o Sri Rajs Ram, R/o 407, Rejapur,

Distt. Al.ahabad.

2. ﬁﬁq%%aﬁ%ﬂﬁr’ °>/o XK. Prasad, R/o 317, K D.S.A. Ground

VVers us

l. he Jnion _of India through the jerneral M _
¥ Hi; ’ 595023 House, 1w Ee?hi?re 9= MaDslel

Al The Divisional Railway i‘anager, N. Rly All ashabad,
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The senior pivisional comaercial, superintendent
N. Rly Allehabked.

... Respond=nts

——origimal Application no. 110 of 1993

syed Nizam Hussain, s/o Ssyed Ali Hasan, Afa 29 yrs.
R/o Mohalle chiktoli, P.S. Hussaindbed, F.O.
Japla, District palayum,

Ragubir Sharan xharwar, S/o0 Sri S. sunZer, Afa 33 rs
R/0 877=A Shastri Colony, Distt Mugalssrai.

B, ]

v.s Applicents
Versus .-

Jnion of India, through General Nanacel, Mo fedy
nailway Board, Bsrods House, New Deirl.

el ) : . S 1 X
*ﬁghgé;cﬁgﬂPﬁgiﬁ},S*Peri“*endent- N. Kly Baroda

Divisibonal Ral lway llenagelx, Northern Railway “»
Nawab Yusuf Road, Allahabad.

Seni or Divisinal Cormercial Superintendent, '
N. Rly Nawab Yusuf Road Allahabad. /

. ... Respondenss

Ooriginal Application no. 39 of 93

Nirzla Ssingh, S/o . Singh, a/a 30 Yrs, R/p |
Ram Basic Vidalayae, parganj, Allahebac. ;

1arak vath Fandey, S/o B.D. Pancey, a/8 30 Yes.
R/o Village Kewalpur, post Beri-visa, District s
Varanasi.

Kamla Kant Shuakla, s/o P.N. shukla, R/o Rem Bcsic
vidyalaye, Daraaanj, n]llehabad.

amar Bath, S/o Mangru, R/o Ram Basic Vidyalaye
paraganj, Allahabad.

sushil Kumar Tripathi, S/o K.S. Tripathi, R/ o
i liage Laxshagrah, Post Laks hagarh (Handia),
Distt. Allahabaa.

shyam Shanker shukla, s/o sri H.s. shukla, R/ 0
vaishno Ashram Ram Basic vidyalaya, paraganj Distt.
Allahabad.

... prlicants.

e rsus

Union of India thrcuagh seneral sanager Northemn

Railway, Baroda House, New Delhi.
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2. Chief Commercial Superintendent, Northern Rai lway |

Baroda House, New Delhi, I

3. Divisioral Railway Manager, N, Rly, Allahabad.

. 4. Senior Divisional Commercial Supreingendent
. N. nly Allahabad.
.. . Respondents :

A
Oa Criginal Application no, 38¢ of 1993

l. Fezal Karim., “/o Mchd., Kadim, R/o Village Chakiya,
House no, 104/24]1 Rpost Office 3.FP.C. Distt Allahabad.

b

20 Ajay Kashyap, S/¢ P.S. Keshyap, R/o 63 J.K. Fourth
Avenue, HRailway Colony smith koad, Allchabad. I

¢t
S -

. vo: Applicants

; ':I VEI‘SUS g : I
F i
! | _ | » i.
1 Jnion of India, throuiugh General MNanazer, horthern |

Railway, hailway Board Baroda House N, Delhi.

2, (Chief Commnercial Superintendent, N. Rly Baroda
Howse, New Delhi, =

i

3., Divisional Railway Manager, Northern Railway
Allahatcead. :

4,. Senior Divisional Commercial Superintendent.
Northern Riailway Nawab Yusuf Road Allahabad.

¥ .+.. Hespondents.

. —— % g =

‘ 6. Criginal Apwlication no, 32 cf 1993

15 Qanrul Hesan, A/a 29 vrs s/o Late Sri S.N. Hasan,
R/c¢ 121Dariyebad, Jogighat, Allahabad.

... Appliceh g

Versus
l. snicn of India through Gernral Jianager N. Rly, Rly ’ -1
Boefd Baroda House New Delhi,

2. Chief Commercisl Superintendent, N. Rly Baroda,
House, hev Delhi.
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Divisional liailway Manager, Northern Railway,
Nawab Yusif Road, Allahabad.

Senior Divisional Commercial Superintendent,
Northern hailway Alishabaad,

-
i

e s o RESp~JﬂdE ntﬁ

Original A pplication no, 1782 cf 1992

vinod Kumar Sherma, </o Shri Chabi Lal,
Lahia Marg, Allahebad.

K/o 17/A

a & B

Arplicant

Yersus= .

-"'h--"'-—-i-ll—ll—l.--l-.ll “-. -

S

The Union of lndla through t
Board, New Delhi, '

s——

he ghalrman, RaLIWd?

- - g,

The Jeneral Manager N. Hly paroda House, New Delh-

‘Rly All JE’E:*H* e

Tne Divisional RdllWaY Hanager, N.

_—

—— e -
L

«+s+ Respondents

3
driginal Application‘no.hi534 df 1992 _

1‘.
shyam Naorain Singh, 5/0 R.N. Singh, R/o Will & Post
Janauli, Distt. Baksur, bihar. -
Ravindra Tripethi S/o sri s.C., Tripathi, R/o

vill, Dharampur Ghurwa, Tehsil .Phoolpur Allahabad.

Rem Bharat, S/o s3irdhari Lsl, R/o Deogalpur, Post
Mau Aima Distt. Allshavad.

& % & J“‘Lp_n lj. Cﬁnt

Versus

Jnion of 1ndia,

‘ through 3Secretary Railw:y Board,
Nefi lerg,

New Delhi,

General Manager, Northern Railvay, Ral lway Bhewan

(Baroda Hou®) New Delhi.

I 3 ‘I ]
" ) Y i . i .
E ‘**"w*ﬁﬁwrg-?r#?rﬂ-}qmﬂ. -
, :
L ]
5 B

e
- -

L8 I

- e gt
—_——

—




(i SR,

?‘
32 Chief Commercial Superiniendent, N. iily Reil5hawan L
(Baroda House) New Delhi,
4. Divisional Railway Manager, Northern Railway,
D.ReM. Office Nawab Yusuf Road, Allahabad.
8. Senior Divisional Commercial Superintendent, N. Rly
DeReM. Offic-e. Allahabad. '
.+« Respondents
9. Original Applicstion no,352 of 1992
1. Rajendra Prasad Pandey, S/o Sri S.P. Pandey,
i R/o Vill Nanhcopur, P.O. Pahara, Distt. Mirzapur '
|
% - = "W Appli Cant = e l-
“F : - 2 et
- 3F R e i
A% s AN . i
i T — e e
i o ; Versus B SR T
= Lo The Jnion ¢f Indisa through Jeneral Mandﬂer, h. wly :
- 2s New Delhi, TEihaTd
+ =3 - o= o
i 2. The Divisional Railway iia@nager, N. Rly Allahabaﬁ;=~ =
-4 _ <
- 3. Senior Divisional Commercial supdt N. L1y DRM COE
E : Uffice Allahabed., - - .. : et pr—— e e e
£ ; = TS eminas i
3 = e
= & cone Hespondents S

10, Original Applicetion no., 450 of 1994.
i Rajendra Kumar, s/o sri F.N. Jaisawal, R/o 225
Gandhi Nagar, Mutthigenj, Distt. Allahabad.
2., Remesh Chand, S/o sri lLate Hari Lal, K/o 19/216
Luker Gcnj, Distt. Al!aa&basd.
oo Applicants
Vers us
1, The Jnion of 1ndia througsh the General Mana:er
N. Rly iZaroda House, New Delhi.
2 Divisional Rai lway Manajer, N. Rly Allahabad.
a8 £ ni gl et .
>¢N10T Divisional Commervial Superintendent,
b -6
_.;M e el — -




A N. Rly, Allehabad.

11,

2

3.

1.

2

12

1.

H/ANC ST ;

+se Responder.ts

Original Application no. 400 of 1994

Ram Niranjan singh, A/a 38 Yrs, 8/c sri R.N. Singh
R/o 183=-Alopibaagh, Allashabed,

Km., Shashi Srivastavae, A/A 26 Yrs, D/o Sri V.N.
Srivasteva, R/o 1 Dhinghwas Khothi, Alopibagh,
Allshabad.

Cinesh Kumasr, A/a 3. Yrs, S/o sri G.S. Lel Srivastave

R/o Vvillage & Fost Sindhora, Distt. Mirzapur,

ess Applicents

VVersus ' ’f

Union Of iIndia, thriush General }ianag-r, Northern
Rai lway, Reilway Roard, Rarode House. N. Delhi

Chief Personnel Officer, N. Kly, Barode House.
““ew Delhi,

Divisional Reilway Manaaer, Northern Railway, Nawab
vYusuf Road, Allchabdd.

- S . : L
senior Divisional Commercial Superintendent

N. Rly, Allahabad.

LR RESPOHdEDQS’;

Criginal Applicetion no, 399 of 13994

Kadir Ahmed, S/o Sri Abdul Shafoor Khen, A/e 30 Yrs
R/o 182/K/1, A.D+.A Coleny mejriopur Allzhabad,

brijesh rresad, 5/o0 Sri Narein Prssad, aAfe 26 Yrs,
n/o 93<vatiysra Roadm Alopibsgh A tlanabead.

Kemle®h singh, 5/o0 Sri R.m Bali singh, a/a 37 Yrs,
R/c 129 Alopibagh, Allehabad.

Rajesh Kumar, S/o Narein Prasad, afa 28 Yrs, R/o
544 Colonelganj, allahabad.

Arun Kant Srivesave, S/® sri M.P. Srivastava,
a/d 3.: Yrs R/o Azad Sguare, i.mbagh, Allahebad.

Km, Vibha sarswat, D/o S.R. scrswat, a/e 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allshabad.

Km. Abha sarswat, D/o S.K. Sarswat, afa 27 Yrs
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i/c 133-5C, Lead Road, Railway Colony, Allshabad.
S e Raevi Shaenker Srivaétava, S/0 Sri Prem Kumdr,
A/a 26 Yrs, R/ 130-C/51-L Hajroop-pur,

Allénabadc

e« Applicants

\lersus

) Jnion of India through General Manager, N. Rly,
Railvay Board, Baroda House, New Delhi,

2% Chief Personnel Cfficer, N, Rly Baroda House,
new Delhi,

3. Divisional Railway Menajer, N. Rly, A llehabad.

4, Senior Divisionol Commerciel Superintendent, N. Rly
vawab Yusuf Road, Allanabad,

® a0 H@SPDHdPﬂtS

13, Criginel Application no. 397 of 1994

ls Piyush Kumar Dwivedi 5/0 K.K. Dwivedi, Afe 29 Yrs
R/050-A Iadhwapur 4llehabad.

2, R-mesh saran §/s Hari Bhunker Lal, A /& 34 Yrs
R/o C=27/273=3, Indien Pr-ss Colony Jagatganj,
Varanasi,

3. Re jeev Kumar Srivastave, S/o F.M. Lal, a/a 30 Yrs
R/0 CK=63/209-4 Choti Piyarie Districi, Veremasi

4, amulya Kumar Gupte, S/c sri N.K. Gupte, afé 30 Yrs
R/o 17@& purana letra, Allahsbcd.

5. Surendra Kumar S/o K. Lal a/e 30 Yrs, R/o Vill. &
Fost Halimpur, Distt, Vesranasi.

6. Rakesh Behsefi Srivasteve, 5/0 K.B. Srivastcva,
Afa 26 Yrs, R/o 12 Ghas-Ki-Satti, Khuladbad,
Allshabad,

ie Priya Kant Srive:tava, S/o sri A.N. Lal, afa 33 Yrs
R/o S=1/64-2G Chupe-Pur, Distt. Varaenasi.

8. Fraveen Kumer 5/o0 Sri : .Prakesh, 5/a 28 Yrs R/o Shiv
3/13-K-8, Nawalpur Colony, Leerapur Basehiee,
VuraHQSi.

«ss Applicants

Vers us \\
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l, Union of India, through General Manager, N. Rly,
Reilway Board, Baroda House., New e lhi,

2. Chief personnel QOfficer, Northern Reilway, Berode
HUUSE, New De lhi- h

3. . Divisionzl Railway Manager, Northern Railway, Nawab

i Yusuf Road, Allahabad.
4, Senior Divisional Commerciel Superintendent !.. Rly
Nawab Yusuf Road, Allahabad,

«+«+ Respondenss,

14, Criginal A pplicetior no. 1702 of G2

1, Re jendra Prasad , Afa 24 Yrs, S/o Sri Rej Behadur
singh, R/o Vvill Khapdtl, Post Knapatia, Distt
Allahanuc.

2, Dharam pal singh, A/e 32 ¥rs, S/o L.R. singh, R/o "%
Vill, Ghambir Singh Pur (Sewzen) P.O. aurai,
Distt. Veranasi,

3. Mahesh Prasad, A/a 35 Yrs, S/o 3ri Remji Prasad
R/o iiohalls ;ersurampul Post Mughslsarai, Pistt
VaTanasi.

4, Nunng Lecl, A/e8 29 Yrs, S/o Sri Cheddi Rém R/o

@ Vill Chandhasi (Khuswahe Basti) Post Chandhasi,
Mugalsaria. Distt. Varanasi.

es s Applicants

Vers us

1, Union cf India, through General Mancger, N, Rly
Baroda House, New De lhi,

s Chief Commercial Superintendent, N. Rly, Barodsa
House, hew Delhi,

3 D:visional Reilway Munager, . Rly hawab Yusuf Koad,
Allahcbad.

4, Seniocr D: vlflsnal Commercial Superintendent, DRM
Office, Allahabud

" Iie=r;0ndeﬂts

15, wuriginal A pplication no. 1227 of 1993

1, Llal Bahadur, s/o sri Jhanra, Afa 28 Yrs, R/o vill

\
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Bhawarohi, F.O. Sindhaur, Distt. Mirzapur
. . e
2. Kishorilal, s/o Jhanna, Afa 32 Yrs R/o Vill, Bhewaroh: =
P.0. 3indhaur, District Mirzapur. kA
i
3. Horilsl, s/o Jhanna, Af/8 30 Yrs, H/o Vill Bhawarchi, | |
P.O. sindheur, Distt. Mirzs ur, \
~iy o Dinesh Prasad, S/o sri Shvnath Prasad, A /e 32 Yrs
R/o Vill & P.O, Baraini, Distt. Mirza ur
Sy Kam Subhag, 5/0 Sri D. singh, A /a 27 Yrs, R/o i
vill Murahuan, P.O. Shikargaenj Distt. Varanasi, bl
6. Sunil Kumaer, S/o sri Bansni lLal a/e 31 Yeras
r/o B.P. 285 Revi Nagar Colony, Neer Keli Maoir
Mughalsarai, ‘arenasi.
£ * 8 ,Q,p:-..' li cd I".'bS » I
K L ' |
- I
Ver sus
€ l. Jnion of India tbrough General Manager, N. Kly Rail- !
) way Board Baroga House. New Delhi
2, Chief personnel Officer, N. Rly Baroda House, New , -k
De lhi. aE
I Divisional Ruilway Ménc :er, Northern Railway, ? ﬁ
Nawap Yusuf Road, A llahabec. ¥
4, Senior Divisional Commercial Superintendent B
x l.. Rly, Neavao Yusuf Road, Allahabad. LB

+.+. Respondents

N — —

P s s e . el o B

18. Original Agpliceticon no, 873 of 1993

- - —

1, Santosh Kumsr Dvivedi, S/o Late Sri R.,M. Dwivedi ;
/o vill & Post sindthora, District Mirzapur K

2, Renchir singh, s/o $.N. singh, r/o Vvill sultanpur, | i
P.O. Makhmep ur Distt. iau,

3 Virendra Singh, s/osra S. singh , r/o Vvill Ramgur
Post RampurDhamave Ditt, Allechsbad, |

= L S b e ——

S Jitencra Bohagur singh, s/o sri A.Singh, r/o E
vill and Fust Rampur Dhamava, Bistt. Allehabad. |

< Reén Vijei singh, s/o B.K. Singh, r/o vill & po:ct L
aempur Dhamava, Pistt Allehabad.

6. Vinay Kunar singn,s/o sii ‘echesh Singh a/a 22 Years
r/o vill £ post Rempur, Dhamava, Distt. Allahabad. 1

7., Bodha Singh, s/o s-i R. Bahadur, r/o vill chadpur,

Q&éhr S A

\
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9.

10,
1l.
12,

13,

14,
15.

e

Dhamava, Distt A :lshabad.

17.

18,

e ————— e e,

k| "II"‘.E.' *]

" l' N ,;:H

L.
) :::?;i

t' ‘ Ii'r r!

.1*

// 10 /] YO
B i

Bhiteura, Distt. Fatehpur, |

-

]

5?1'
1

nam Kripal singh s/o sri A . singh, R/o Vill Sahimepw
post Bhitaure, Distt. Fatehpur,

|
Kunwar Rajendra S$ingh, S/c sri J.B. Singh, #/o |
Badi liadari, Fost Siswen, Distt. Allshabkad. *

|

Raghvendra Pratap Singh, S/o sri V.singh r/o vill St
Churiyani, posil churiyeni Distt. Fatehpur. ;

S.C. Mishra, S/o R.S. Mishra, r/o vill Jathi rost
Mahidcéinpur, Distt. Allahabad. R |

Hardwar, S/o Rem Singh, r/o vill and Post Kasunia
Disti. Azamaarh.

Ajai Kumer Srivastava, S/o sri (Late) Saheb Lal
srivasteve, r/o Vill & post Sindthora, Bitt.
Mirxa;.ur.

=5

Anant Fathek, s/o S.N. Pathak, r/o B-24 G.T.E.
Karelli Allahsbad,

Kunwar Surendra Sinah, S/o J.B. Singh r/o Vvill , HE
Beli Madari, post Siswan, Distt Allahebad, ® . ;].

Remesh, Ssingh, s/o M. Singh, r/o vill and poust Rampur |

S.K. Gupte, S/o K.L. Gupta, r/o 4 HB/107 5.nga **agar
Colony Varanasi.

Hishamuddin, S/o sri Sahauddin, r/o 537-A Shanshyam
Magar Colony Allehsbad,

4! 1 | ;
- '. \
J*f

?.—

Jnion of India, through senerel Manager, N. Rly ! |
Reilw ay Bcard, Baroda House, N. Delhi, |
|

«e+ Applicants

Vers us

Chief Fersornnel Ofiicer, horthern Reilway, Bsrocds
House, M-w Delhi,

Divisicnal Railwey jfen.ger, Northern Hailway,
iwawab Yusutf Road, Allshabad,

Senior Divisionel Commercial Superintendent,
Noethern Reilway Allahcbad,

. «s RESPONdents

\ il
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; F' 1%, originel A pplicetion no, 779 of 1923

Lo siahesbh Kumar, S/o sri H. Lal, r/c New Lasker Line,
Furena Baihrsne, Allahebad, _

..+ Applicants

Versus

| 1.- The Wnion of —Indie through the General Menager,
northern Railway, Bsrods House, New Delhi.

- ———— e — —— =

i
T 2, The Divisional Railway Manager, Northern Ralilwey |

3. The Srnior Divisional Commercial Superintendent
Nortnern Reilvay Allonabadg.

4, The senior Divisional perscnal Officer, N. Riy i
Allahgabad, _ |

—

S The Senieor Divisional Accounts Officer, N. Rly Allahal

€ » e HES}]OndPntE . r"

A —
—

1. Criginasl aApplcation no,746 of 1993 AR |

| it samarnath singh s/o salik Ram &/o vill Kureh-Khurd,
P.C. Mugalsarai Distt jMugalsarai.

2, Om prakaes: Sharma, S/o Late Sri puttoo Lal Sharme
@a r/o vill parshurampur (sikatia) p.O. |
Mugalsarai, Bistt Mugaslasria,

't

T S ———

s+ Applicents o

Ver sus

1. Union of I1ndia, through General Mane jer N. Rly
Railway Board, Earoda House. *‘ew Deélhi

2% Chief Fersonnel Officer, N. Rly Barode House
N. Delhi.

3 Divisional " _ilway Manager N. Rly Allchabad.

4. Senior Divisional Commercisl Superintendent, N., Rly ]'
fillg habado

.+« Respondents

1. Original Application no. 530 of 1993 i

1. Ramcsh Chandra, S/o Sri K. Cuerag,r/o vill
Umarganj P.5. Raipur, Tehsi Machlishahr, District
Jaunpur. \
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3.

4.

9.

10,

1.

e

satya prakesh, s/o adhya, a/a 30 yrs r/s vill
Rampur Sawai, P.0. Rejupur, Tehsil Mechlishahr
Distt. Jaunpur.

Jamuna prasad, s/o sSrinsth r/o Gopalpur, p.c. Rampur ,
Tehsil patii, Distt pqatapgarh.

Sri Ram Singh s/o sri Murali, a/a*29 yrs r/o
Vvill Behdaul Khurd, P.0. Surwen Misirp ur, -
Teheil pPatii pistt. Pratapgerh,

Uma Shanker, S/o sri Chote Lal r/p vill Banbirpur
F.O. Raipur, Tehsil Machlishahr Distt Jaunpur,

Laxmén singh, S/o sri Murali, r/o wvill Behdaul
Khurd, p.o. Surwan misirpur, Tehsil Patti
Distt Pragpgarh.

Girjé'shankar, 5/0 sri chhute Lzl A /& 31 yrs
r/c vill Vanbirpur, P.U. Reipur, Tehsil lMachlishahr
Distt. Jaunpur. 3

Rajendre Frasad, S/o gri Ram Lal, r/cUmarganj
P.0O. Raipur, Tehsil Machlishahr, Bistt Jaunpur,

Amrit Lael, s/o sri nath rgu villymarganj P.O. R
Raipur, Tebsil Machlishahr District Jeunpur,

Hira “al, spo Sri Ram hath, r/o vill Umargenj, P.D.' ’

Raipur, Tehsil Machlishahr, Distt. Jaunpur.

... Apovlicangs

versus ,_

Union of Indié through General Mandger, Northern
Rei dway Xailway Bosrd, Barods House, New Delhi.

Chief Ferscnrnel Officer, Northern Railway, Barewly
House, ! ew Delhi,

Divissonel Railway lanaqger, N, Rly Nawab Yusuf
Raod aAll:zhai.d., f

Senisr Divisional Commerciel Superintendent, N.Rly
Allehecad,

« «» Respondents

Criginal Application no, 479 of 1993

shiv Shenker, S/o Rem Lakhun, r/o vill Rehdaul Khurd
10sT Gaure pDistt., [ra&pgerh

Heri Shanker, S/o sri Choitey Lal, r/o vill Bamvirpul
pOst Rampur, Distt Jeunpur,

“em Behedur, s/o sr. Mchen Lel, rfo Purani Bardahi
Bazar, Posl jiukundasaganj, Tehsil patti, pistt.
Fratapoarh, \
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Ram Ashrey, S/o sri Ram adhar, r/o village Sukhan
Misirpur, Post Suvensa, TEh51l Patti, Ditt Pratapagdarh,

Vibhe Shenker, S/o sri Chottey Lal xnfo vill
Panveerpur, Post Rempur Disti Jsunpur.

Rem Khelewan, S/o sri Kandhai. r/o vill Sawai Rampur
rost Serai Bika, Distt. Jseunpur.

Fam Dahadur, s/c sri Rem Abhilash, r/p vill
pue Kharagrai, post Suvnasa, Distt. Pratapgerh.

Ramsh.nke1l, S/o sri Chottey Lal, r/o Banveerpur,
post Ram.ur Distt., -—8unour,

Lelji, sSpo sri Matapher, m/o vill Meerpur, post
Medhupur, Bistt. Jaunpur.

Shesh Nath, s/o sri Mata Saran , r/p vill & Post
Sileudhi, Distt. Freta.garh,

"o AP 1iC ent

Versus

Jnicn of India through Gereral lianeger, N. rly Ralch)
Board Bafoda House, New Delhi,

Chief Perosnnal Uf{icer, Northern Rail@ay. Barode
House, New Delhi, . l

Divisiocnal Reilway, Naenager, Northern Rallway
Allahabad.

Senior Divisional Commerciel Superintendent
Northern Railway A llahabad.

e« e« Respcndents

’
- e

Original Apclicatien no, 416 of 1923

Kishen singh, S/o sri Ram Naginé sin:h r/o 45
J yardg Colony Br. N0 702—u,.ﬂu9615d131, Distt. L
vVararnesi, g;

Remesh, S/o sri Ramji r/o vill & P.O, .Farshuramp ur
sibtian post Mugalserai, Distt. Varcanasi,

Ashok Kumer Fandey, s/o sri Balmiky Fandey r/o 1
Sibtien, Parshurampur, FP.O. Mugalsérai, Alinauar { |
Distt. \.renasi.

Prem Kumar Srivastaeve, 3/0 sri 5.M. Srivastave, i
r/o Loco Colony Qr., no., 128-K Mugalsara; Distt
Vare ﬂnSl

1
Dilip Kumar Sinha, s/o sri Deep Narein lal, :i
R/o Hanur Colony (r. no, 694-4 ;iugalsarai, Distt. ;
Vardncesi,

1\ «+s Applicants




/(LA

Versus

l- Jnion of lndla thrﬂdgh GE’PP'ral i'.f.ana er, N. Rl}r
Railway Board, Barcde House, New D- lhi,

e —— E———

2 Chief Personnel Officer, Northern Railway, Barcde
Hecase, Mew Delhi.

3 Divisional Railway Manaver, lNorthern Railvay
Allahabad.

—— - 4
———

4, Serbr Divisional Commercial Superintendent, Nerthern
Rei lway, Nawab Yusuf Road, Allchabad.

« o nespondents .

R4

29, Criginal Application no. 1006 of 1992 .‘j
b

l. santosh Kumar s/o sri B.G. Sherma, r/o 146-4 Loco R
coclony Alicarh, i

jﬁ

oo+ Applicant i L

Vers us : '

e Union of 1ndia through the enersl Maniger, N. Rly L
Baroda House, New Delhi,

l
2., Divisional Railway Manager, N. 2ly Allahabad, U _;
i

3. Seridior Divisioc.:al Commercial Superintendent, N. Ry
Allahabad,

oo RESpond{-‘nts 'T"

ffﬂﬁdb' urigingl 4 pplicetion no, 1303/92 1

2k éushil Kurner Fandey, s5/¢ Fteio.N. Pandey, ii/o
60 Bhendari Stticn Rd., Jeunpur.

2 Smi. Jyoti Sexend, Vo Sri K. Sexena, 99/303, sisamauv | I
Badha Gheuraha, Konpur, | ?

. ."\Pi-'lj. cz=nts .

Vers us
St JUnion of 1ndia through General Manager, N. Rly
Baroda House, New Dolhi,
2le The Divisional Railway lenejer, Northern Railwey
\

< — — e - S —— R e e e E al = e Sl Ny, o —

e e e e N e s




2&
i1

(/s LS

Allehebad.
The Sinicr Divisicnal Commerciel Supdt. N. Rly
DRM Office. Allahabad,
.+ Respondents |
l
Original Application no. 1715/92 |

Indu rrabhae pander, V/o sri B.N. Pandey, r/o q
94/14 Galle Bazar Tilhergenj. allahabac,

*adhnrd

smt. | jera, W/o sri O.P Mishra, r/o ,
62. Bhandari Staiion Road, Jaunpur. j

¢ s Appl.l cent

Vers us

Union ¢f India through General Manager, N. Rly
Borada House, New Delhi,

Divisional Railway Man¢ger, N. Iiiy A lluhabad.

Senior Divisional Commercisl Supdt. N. Rly DRV |
Office , Allahabad. :

Respondents

. b 0w

Originel Applicetion no, 133/93

Kripa Shankar, S/o 5ri V. Nabh, Vill peta=-ka-pura
F.O. Rem Naggar, Distt. Allahabead

-

Jmesh Chendra, S/o Sri 5. Prasad, R/o Vill Tikari :
P.O. Bhemni Hitsr, Distt. Allehaovead, :

«es APplicunts

\V'ersus

Jrion of indis through General NMénager N. hLily :
Barocda House, New Delhi,

Divisional Railway Manager, N. Rly, Allahebad

SI. QiVisional Commercial Superintendent, N. hly
DH. Office pAllshabad.

\\ ««« Respondents '}

Q&\/ W,/
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20.
l.

2.

l.

2.

1.

2%9.

1.

(/SN0 /:

Original Ap: lication nc. 514/93

sri Krishne hend pathak, S/o sri T. pathak, r/o
vill. ameon, P.O. gahibgan), pistt. Varanasi

subit De, S/o S.K. De, r/o Uma Kutir, gtation
Road, Jeunpur. o

= b ——

.........

... Applicant

Versus

yrion of 1ndia through General Manager N. RLy
garoda House, hew pelhi.

nivisional Railway Manager, N« Rly, allahabad.

sr., Divisicnal superintendent commercial N. Rly
DRIA Office, Al lahabad.

... Respond=nts

-‘.,,
original applicaion no. 777/93
satya Prakash vishpa, S/0 Srl ReS. vishra, R/©
A}ﬁ, 176 Krishna hdgseT, Keedgoan], Allshabad.
| ... Applicont
-

Versus

Jnion Of India through General landger, N. Rly
Baroda House hew Delhi.

The Divisional Railway Manager, N Rly A llahaﬁggt

g
gr.Divicional Commercial superintendent , N. Rly
DRM Uffice Al lahabad.

... Res,oncents

Originel A ppliceicn nc. 467/93

sheehi Kumar liishre, s/o R.A. Mishré, r/o Vvill
Ghatwa , ost warchana, P.5e. varchana, Distt Allalhabad.
rresent Aaddress 134-= Tula Rem Begh A llchabec.,

-

Ra. endra prasad MEhsrad, s/o sri D.P. Mishra
vill Kasidahan, Post Metheipur , Dustt. yaranasi

AN2 P singh, S/o S%: S.P. Sinah, R/o vill, and P.U.
waem “ogar BhojpuTl, F.S. antoo, Distit, pratepgarh.

... Applicets

VEISUS Qﬁt}" _— ’?
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‘\.'hl.:.
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1. gnion of 1Ind
Barcda House, New Delhi.

2l nivisicnal Rai lway .Manager, N e

4

Se

28.

l.

20.
e

T/ T

ja through Seneral Menaqer, Ns .Kiy

Rly Allahebead.

Seninr Divisipal commercial SJperintendent N. Riy

Allahabad.

Senior pDivisional personnal Off
Railway Al lahabad.

icer, liorthemn

Ssnior nivisional Acccunts Officer N. RLy
allahabes,

... nespcndents

Original Application no. 1028/93

Rajosh Kumar Tripathi, 5/o Sri R. 1ripathi
R/o 354/7/1, Jayantipur, phumapgeng Alluhcbad.

.. Applicent

Ve I's US

jnion of indis through senecal imanaygei N. L1y

naroda House, N. Delhi.

Divisional Railway lianegerl, nN. Rly Allahebade

Senior Divisional commercial lianager, N. Kly
DRM. Office Allehavad.

Kespondents

| I

Original applicetion no. 1245 /93

shiv prakash Dubey, s/o S.D. Dwivedi, r/o Vill.
pMawapura (Kakraha) P.O. Fatehpur, Distt. llau.

P J:lppll ‘:&n-’L

Versus

Jnion of India through General landger N, aly
Baroda House. New nDe lhi.

Divisional Railway vtanager, N. Ry Al lahabad.

enior Divisional comiercial fenager, N. Rly

Allahabad,
\\ ... Respondents

P — #—rm -
-
=
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3@. Originel Applicetion no. 1362/92 2y
1. Pawan Kumar Pandey, S/o Sri S.S. Fandey, R/o 161/5
A, Azad Negar, South Melake, Allahabad.
2. Arun Kumer singh, S/o Late Sri Ramkant singh, R/o
Vill./p.O. Keju, Allshsabad. i
«++ Applicant
Versus
l. Union of India through General Manager N. Rly
8arods House. New Pelhi,
2 Divisional R&ilway Meneger, N. Rly Allehabad.
"!‘ a
3. Sr. .Divisional Ccmmercial, Superintendent N, Rly.”
A llahabad.
_+ss Respondents
R
3), Original Application no, 1511/92
Suresh Kum r Srivss#ava, S/o sri R.K.L. Srivastava
r/o 364/60, Judhw.al, Tilhargenj Allshabed.
.oe Applicant
=

33.
i

2.

Al S

Vvers us

The Union of Indis through General jianage £, N. Rly
Barode House. New Delhi. |

Srd Divisioral Gommercial Supdt. N. Rly 71 jnu office ,
Allahabd. ‘ |

Divisional Railwey Lienager, N. Rly Allée p¢ p.g.

=

»++ 1€S 3¢ ndents

Criginal gpplicetion nc. 1603/92

Sharda Bebu, S/o Ghussit Lal, R/o )

Al iehabag 65, Nakhas Kona, ||

iiﬁfiaﬁggad’ s/o Sri Abrar Ahms 3., rfo 553 Attavedival

‘eoe Applicant

|
Versus \\ ;

. el e T =" 84

—
.
e I Dt
—




1,

2o

e

—dde

Ll

1.

3.

4.,

£l 19 [f

Union of lndia though General Manager M. Rly

Allahabad.

Divisional Failway Manager, M. Kly Allehabad,

Sr., Divisional Ccmmercial Supdt. N. Rly A llahabad.

B

«++« Respondents

Criginal Applicstion no. 1628/92

Vijai Kumar Sinha, S/o sri D.N. lLal, r/o Hapar
Coleny Cr. no. 694-4 liughalsarai,

sunil Kumar Sinha, s/o srxi V,N, Lel, R/o Qr. no.
603=B Hapur Colony Mugalcareai.

Narayan Dutt Dubey, S/o late sri K.D, Dubey, r/o
131=35H, First Avenue, Reilway Colony, Smith Road
Allansbad. :

olevs.  APpliceriis

Vers us

Unicn of India, through Generel Manager, N. Rly
Bsrcde House, New D=lhi.

.

Chief Commerciel Superintendent, N. Kly Baroda House ;

New Delhi.
Divisional Railvay Ramenger, N. Rly Allehabed.

Sr., Divisional Commerciel Supdt. Ii. Rly Alleohabad,

.. Respcndents

Original Applicotion no. 1664/92

Nithlish Kumar }.shre, S/o Svi H,R. #Mishra

Sl

r/o 41-C Baghamberi Koed, Tilek Negar, Allanebad.

sharad Dhyani, s/o Late Sri 4.P. Dhayeni, r/c

c/o 3.P. Dhayani, Prayaag sangit Sediti, 12-C Kamla

inehru Road, Allahabed.

Ramji Verma, S/o 5ri i,N. Verma r/o House no.

173/B Reilway Colony no. 1 sSubedarganj, Allahabarl.

««. spplicants

\




0

} “inion of indic

2. “hiet Coamercisal Sug

3 Divisicnal Railwsy kianeger k. Rly allehatad.
4, sr. Divisionel Comercial supdt. I Rly Al lahabad.
... sespondcnis.
Al
4. Criginsl Appliceticn no. 1773/92 ' .
=
i. inod Kumw I s/o Sri R.Ye ram, r/o C 757, GTB Nagal i |

B

// 20 /1

Versus

through Seneral Menocer, N. hily
sroda H'use, Rew pelhi.
serintendent, N; Rly Barode

guse MNew pelhi.

~areli Ailchabad.

cxmtn p, SrivesitaVaal s

. SE'?jUYK + -
r/o 14:3/5A4, Chzkid, p.C. GTB Negar, sllahabac,
¢ ... Applicents.
'.
{
Vers us :
v

~4iz through 3ernersl lianéiel, M, [ly

l- "r::i. N O{ :;
New Delhi,
2 The Civisicnal Roilvey lenegeT, N Rly Allahabad. |
C
3. sr. Bivisional Somml. Supdt. NortherIn Rallway
e office allzhakad. .
1
|
. s @ :'.195 Hﬂﬂd-‘ntfm I
3%, OJrioinal A pplicetion NG 1821/92
1, Sudnir KumeI /sfo sri rridaye Neréin south of Jania
road, ew Yalr, Distt, Feolna, rresent Address.
101 Aanend Bagh Uld Baiherchc Allchebed,
s 8 0 J'{Fpli Caﬂ'ﬂ
i
Vers uds 'Q \‘\/




Yl

i SRR i
l. Union cf 1ndie through Gneral lianager, N. Rly |
Baroca lHouse. New Delhi,
2 pivisionsl Railway Maneger, N.Rly Allencbed.
3's sr. Divisionsl Commercial sSupdt.:, rnly Alléhabad,
4, r., Divisional Fersonnel Officer N, Kly Allahabad.
o% Sr. Divisional _Accounts Officer, N. Bly Allahagbad, -
e es Hespondents
38. Original Applicstion no, 1822/92
l. Arun Kumer, -s/o sri G.P. Srivastava, 1/o 101, |
Vic Baihdrena Allsnhabead |
5 |
. o Hf)g:licaﬂt E
‘ -2 Vers us
1. Jnion of 1ndis through the Genersl Manager, N. Rly - &
Barode House., Allehacad, i
2 Divisional Rai lvwey [ snager, N. Rly Allehabad.
3. Sr. Dvisional Commercial Supdt. N. Rly. Allahabed.
4, Se. Divisional Personnal Officer, N. ily Allznabed. |
D% Ssr, Divisional Account- Ufficer, M. HAly Alichabad.
|
:
.. Respondents
39. Original Applicsion rno. 1825/92
1 Virendra Prctap Singh, S/o R. Singh, R/o iuréhen,
rPost Shikarganj, Distt, Varanasi.
25 Virendre Bahadur 3inch, 3/o S1i h,E. Singh, R/o
Vill prempur, Fost Chakie, Distt. Varenasi,
3 ‘ohan Frased, S/o sri lalji, R/o vill Murahen, Fost
Shikerganj, Bistt. Varenasi.,
4o Brij Rae) Yadcv, S/o sri B.R. Yadav, R/o Vill
Muraehun, Fost shikerganj, Distt. Veérdnasi,
S, Krishne Morari, sinch, 5/0 sri R, luret, r/o
vill ture han, post shikarqgenj, Pistt. Varenasi.
6. R.B. singh, R/o Vil

Surendra | retap Singh, S$/o Sr
Pre:a, urfost chakia, Distt. V

i
arancsi,
Nt
Qe
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41.
i Fi

U

Vers us

Jnion of 1ndia thrcough General K[aneger, N. Rly
paroda hHouse MNew Delhl.

~hief Commercial superintendent, I. Rly Rarods

House New Delhi.

—

nivisional Railwey Manager, N. Rly Allehicbed,

sr, Divisior.al Commercial Superintencent ,
Rly, allehabad.

L]
i @

Kesponoents

L

Original Application no. 1231/92

aAlok Kumsr,Sinhe, </o.sri g.p. Sinha, r/o 233,

31d Bairshana, Allehabad.

migi-srivesteve, S/o Sri—9m Prekesh, r/o 35/51 — o
Ksle Denda Lhewapur, Hinmatgang, A llahabad. -ic oy

A llcants

Veris us

Union of 1ndia through:ieneral iieneser, N. Hly
Baroda House, New D ithi.

Divisional Rai lway Maneger, N. Rly Allahesbea.
Sr. Divisional Commercial Supdt. N. Rly A llahabgg.

Responds nts

’ e *

Original Application no. 333/92 |

Shwetank Verma, ~/o sri B.,P Verma, r/o 25, Ghas ki
Saetti, Khuldaboed. Allechabad.

Applicent

. »

\VVeI'sds

union of 1nida through General Mcenaser N, hly

e

larcoda House, New Delhi,

Shawan ( Barodd

- P

\

seneral Vanager
souse), Now Del

' r‘t 511']’, E.*,:i_.; l‘,‘.-a 1;,
4

L S ]
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«

_2:; j%;ﬁL51oqal Rallwdy ﬁanager,;ﬂ1“nly ﬂilahaba ;_;Lﬁ_

((ER23 8!

3, Chief Commercial Supdt. N. Rly, Rail Bhawen,
Beroda House, New Delhi,

4, Divisional Reilway !:eno.er, N, Rly, DRV Cffice
Allahabad. .

Sr. Divisional Commercial Supdt. N. hly, Allahabad, 4

n

.+« nespondents

49, Criginal Apulication no, 643/94

l. shiv pDayal randey, </o Late Ssri Pt. Krishan Pandey
r/o Block no.27/10, Labour Colony, Naini dlluhabad.

s 6l8 ,-aippllCE.l'!rL |

Vers us
l, ~The Union of Inida through <& EﬂEIal.udndgEI, N. Rly. A
'*“**Baroda House, Peu Dnlhlre~ sty g -*xw?—;»“w~-+wﬁi

-
- e p— o

— e — S — :——r-—---!—r--_:ll"?_,. =
= I..A.-'u

.-Jﬂ-“- :

Lh- =

IL*_..,_..............._. e S, g e A —-—-—---——--I-II'-P

S'e ST, DlVlSiOnul ommerc1al Lanager, N. Bly nlldhanad

«ss HEpsoONcents

43, Original Applicction no. 61/94

-

ik Santosh Kumar Sinha, s/o L.J. Sinha, a/a 32 Yrs.
r/o Vvill Kanharpur, F.J. Khardan, Distt. Varanasi.

.o« Applicant |

Versus
5 Jnion of 1ndisa throu%h Seneral Jlanager, N. Rly, F ﬁ
Beroda House, New Delhi ii ﬁ
2., Chief Commercial Supdt. N. Rly Berode House, | E
New Dehi, f
3's Divisional Railway !lenager, N. Rly, Allshecad,

4. ST Divisional Commercial Supdt. DRM Ofifice
Allahabad,

«+s Responaents

\




1

(/SR

4%, original Applicction ne, 394/93 X

1 Anand singh, S/o Sri S.L. 5ingh, r/o 524=-A, lraffic
Colony 4llshabed,

2 Raj Kumer Singh, S/b Sri M. Dayel singh, r/o 5=
ileGoe *..";E'Ig, Alldhﬂbtldu ’

3., .ei prakash singh, S/o Sri M.D. Bingh, /o Sii.G. .
\arg, Allahdabad.

gl santosh Kumsr Singh, S/o sri M.D. Sinah, r/o 5- M.G.
Marg Allkhaad,. ]

e S.K. 3ingh, 5/0 N.B. singh, r/o 13,3 Kerela BeG
Colony, Ailahabad,
0, Jmesh Fraetap Singh, S/o Sri K.P. Singc:h, Reta. |
prircipel P.B. Inter College. Pretegg.In. 7 |
7. 3unil Kumar singh, s/o sri J.B. Sinab, r/o Vi1l 3
3ujeria, rost ! rayadpeﬁ, Distt. Prataugarh
2 a. Anll l’\l-l 181 ﬂ"b, S/'D grl rltp- -D-.Lnull, I/D 'u'j- l]—i :
. b e Juj ria, Post J¢ayqde ha, Distt. P*ata;garh :
= =—wmeee 9.,  GChandan Adhikari, s/a sri N.M. Adhakeri, r/o . J
| 095-5, Loco Colcny Alfansbed. ™ oK |
Late ’

10, nun;l Kumar Barua, S/o srifiJ.C. Berus, r/o 89 R.N. I
1lager Allzhabacd. ﬂt

Joal naﬁai Kumar Srivastavs, S/o sri R.3.L. Srivcstava,
: r/o 152 Balua Ghat, Allechabecd,

12. ukesh Kumer Srivastave, S/0 sri d.3. Srivastava,
K/o 123 Matiyare Road, Allahabac. s

sse Apolicantsnh

_,?“

VeLSus
il Jjnicn of india, throuoh General Lansaer, M., Rly
nailwey EBoad, keroda House. New Delhi, !
2 Ch:ef Personnal Officer, N. Rly Bercday rouse, j
fhew Ddhi, '
3.
3% Divisicnal Railway Mancoer, M. Rly allehabad.
4, Sri. Divisional Commercial Supdt., N. Hily

|
A llahapad.

. se mESpONcents

4%. oOriginal Application no. 633/92

‘L. Ramji, S/o Late Sri LalsRam, r/o 6la/i Teliarganl,
Allchnebad,

\ ess Aprlicant

Qe R




: [l 25 [/
Versus
[ 1o jnion of India, ihreuah Jeneral 'ianc jer, N Ikly
T S3orode House, Mew Delhi.
25 Dhe pivisiconal Railway Nenagel, N, Lly. nllahabec,
3. Sr..Divisional Commercial Supdt. N. Rly Allehabad.
... Ilespondecnis
2€. original Application no. 706/32 |
S \. pipek Kumar singh, 5/c sri (lste) B. Sinas, r/o | 3
Frey 1B/8A Bhanghembri Road, Allepur, Allchabad. |
2, akhter Naim Siddique, s/o sri !..J. Sidcique, r/o B
174 New Mehdori Colony, allahebac.

W 5.  nMohd. Keleem, 3/o0 sri amir Uddin, r/o Vill patulki, | 4
| P O. Kanehti Distt. Allahabad. 8
4, Dilip Rumer, s/0 Sri A.P. Srivasisvé, R/o 9 Elgin ;
Road, Civil Lines, Allahabad. :
5. Km. Shashi Sriwestave, D/o Sri L.N. Srivasteve, :
r/o 347, L1G Govindpur Colony, Allahavad. |
&. sSuresh Pratap Singh, s/o sri nam Nesh singh, r/o j
Vvill Chand Kamaniya, F.O. Khutj F.S. Khera, Cistt. ;
- allahabad. y |

.o« Applicant

Versus

162 Unicn of lncia thro.ugh Sec®tory, Railvay Boerd,
Bafi Merqg, Mew Delhi.

i e ——

2. General lianager, N. hily dai lwey Bnawsn, (Barode
<“ouse) ‘‘ew Dalhl. }
’ q

3's ~hief Commercial Supd. N. Lly Rai.way Bhawan
(3erod. Hnuse) Allenatadc.

4. Divisionrnal Reailvay !lamagel, N. aly, allahebac.

5 - Sr. Divisionel Commerciel supdt. N. Hly, DIl
Office, allahakad,

~ —— e e ——

... -i@SpONdeNnts

4%, Criginal ppplicstion no. 643 /92
| \

r—— E’_ﬂ-;' -




1.

1 25" il

Ran Murteo, S/o-Mewa Lel, r/o 71 A Dale Allapur,
Allahabed.

R A’F; liCHntﬁ

Vers us l

‘nicn of 1ndie through General !lansger, N, Kly
Baroda House, New Delhi.

Divisional Railwey l!ianauer, . nly Allzhaced.
Senior Divisional Commercial Supdt. N. Rly Allehaba .,

« ¢« ResSpondents

-
-

{~ ¢

Original A pplication no. 731/92

ne3 Kumar :ishra, Sfo sri K.K. iiishra, r/p
26/10, shiv Kuiti, Kri.el Rhawan, Allanhabed.

.

Frank ..icnhard !ienesse, S/o Sri !i.R. Menesse,

$4/:7, Clg Liumfordgeni, Allehsbad,
1 s & 0 ;L]-} li Cdnti f
: ;
: Versus

Jnion of India, th rough Generel [ienacer, N, Rly

Rail 3Bhewan, B2rucde iiouse, New Delhi. ~ E

Civisional Railway laneger, N. nly DRM Office,
All:-nabad.

Senicr Divisioral Commercial supdt., DRM Uffice;1$¢
Mawab Yusuf Road, Allchsrbac.

Respondents

Criginel A pplicastion no, 736/92

rrakesh Chendre, randey, S/o M.D. Fandey,r/o

Vill & P2st Dubawal, Distt. Allchakad.

«s. Applicant

VVers us

Jnicn of India, throu,n 3ecrevary, Railway oard,

:x!:"'n‘*.' Ln l“i "

1

;eneral lenager, M. anly
House) l.ew l.elhi,

i{eilwey Ehawan (Beroda

\




3.

4.

&0,
1.

1.

2.

3.
4.

2t

Chief Commercial Supdt. N. .RlyRailway Board, ;
New Delhi, :

Divisional Railway Maneger, No., Rly DRW Office
Allahabad.

G —— e w—

sr., Divisional Commercial Supdt. N. Rly, DRM
Allahabad,

—— -

.+« Respondents

Criginal Application no. 380/92

Gulab Ram, S/o Ram paur, r/o vill, Senapur, P.O. |
¥.C. Sengpur, Distt. Jaunpur,

Applicant.

Ve rs us

ynion of Inglia throuch Zeneral jManager, N, ily
Baroda House. MNew Pelhi,

Divisional Railway tianager, N, Yly, Allahabad.

Sr, Divisional Co mercial supdt., N. Rly, DRM
Of fice, Allshabad.

.+« liespondents

Criginal Applicetion no. 961/92

Durgesh :ani Mishra, s/o sri C.P. /tishra, R/o
433-KL Kydganj, Allahabad.

Fermeshwar Prasad Trivedi, s/o Sri R.K. Trivedi
r/o 116-A Bahadurganj, Thakur Din Ka Hatha,
Distt. A llahabad.

“ehdrra prasad Mishra, s/c¢ sri K.P. Mishra, r/o
577-4 Nai Basti, Meta Nagar, Distt. @&llahabad.

o s Applicant.

e

Versus
Union of 1ndia through General Manager N. Rly
Baroda House, lhew Delhi.

Chi?: Commercial Supdt.,N. Rly Beroda House, New |
Delhi.

Divisionel Railway Manager, N. Rly Allahabad.

Seniocr Divisiongl Commercial Supdt., DRM Office,

N. Rl 3
Y Allahabagd . \ ... Respondents

W

'-2_8 : l
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-
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originel apgplication no, 207/92
Dinesh Frasad Fendey, S/c sri K.N. Fandey, r/o i
vill, Belwan, P.O. rahara, Distut. [{irzeépur, |

v ApSlacant

Versus

Unien of Indie through General Jjanager N, Rly ,
ew Delhi. |

Divisional Railwey ji@nsger, o, nly allahabac,

Sre.-pivisional Comnercial supdt. . Rly allahabsd,

L
ees» necsponcents

~%

y
Criginal Apulication no., 1203/92

Krishna Lal 5/0 Sri G. Sehei, r/o 12/14 j£.G. Marg,
3.CeI1.C. Conp cund, allchsbicd,

i:dhendre singh s/o sri Y. sxngh, r/o 2/85, Rame MNeand
l\eger, !.atiyare Road, Alispur, Allahabad,

Hori Shenker Singh, S/o Sri nem autar Singh, r/o :
2/45, Reme Nand iagar, Matiyara Road, Allahecbad, -
= £

Tej _ahadur Ram, S/o Sri pal Singer Ram, B/o
87=~/2-C, Baghembari Rcad, Alldpur, Allshabad.

[
Jogendre lveth,s/0 Sri pDudh hath, r/o 535 Colaqg} Gun
Hliﬁh&bﬁd. ] / Lily / ’ n

es+ Ap.licangs, :

\/ers us

Unicn of India through General ianasger, M. Rly
Bcroda House, Mew Delhi.

Divisinal Reilway #ianaer, Northern Railway,
Allchabad,

Sr, Divisicnal Commerciel Supdi., N. Rly 4llshabad,

«s« he€Scongents

\
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.-~y

54,
1.

55.
1.

e e T ——
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uriginal Application no, 1207/92

suresh Chandre JSupta, B/o Sri Keja Rem Guptla,
r/jo 2 /3, 'ew Hewa Building, LeadeI Road,
sllshabad.

pertho Sarthi Dobdar, s/o sri K.K. Dobdar, 294, AKUSI
pur, allenebac.

-

ey pbliicin i tsie

Versus

‘Jnion of 1ndia thr ugh sereral [\ana'er, l. Kly,
Berode House, . Belhi,

Divisional Keilwey lanazer, h. uly Allahabéad.

-
-

sr. Divisiunal Commercial Supdt. M. Rly All zhabad.

P :1&5*.}01-:[}@!11:5 a

origianal A pplicetion no. 1345/92

Krishanakant Srivastava, 3/o Sri (~ate) Munni Lal
srivastave, r/o Hama Neni Negér, Bhardwsj Furam
allehabad.

smt, Jshe ..ani Srivasiewa, I/o Sri D.C. SIrivastevs
r/c 520KL Kydgarj, Allahabaa.

aez<esh srivastaeva, S/o $ri Kripa Shanker, r/o
72- C/2, ..atiara Road, Bharadwsj Purem, allchabad.

Shen Shyan Singh, S$/o 5ri 3.R. S§ingh, R/o vill harayai
npur, Post Shivgarh, Distt. Allahabed. .
Brijesh Kumar Penday, S/o sri S.X, Fandey,

r/o 46, Kinche Rei senoe Prasad, [alviye hager,

41l ahavad.

oss Applicants

\/ersus

Jjrien of india throigh Seneral ilanazer, N. Rly
naroda House, New De lhi,

nivisionel Raj lway .iansjer, N. iily, Allchabad.

sr, Divisional Commerciel supdt. N. Rly, Allenabac.

\ ... Respondents

- -3
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Originel Auplicetion no, 1344/92

vinod Kumar Srivesisva, S/o sri R.P Sravaestavs,
r/o 751, . uir Koad, hejapur, Allahauvdd,

e e Applicdnt

_ Ver«us

—

Jnion of lndiaz throujgn Seneral jlanager, K. Rly
iarcds Hoise, Mew Delhi,

Divisi na. Railway jieneuer, !l. Bly, A llchabed,
Sr. Diveional Commercisl Supdt., I¢. *'ly Allshabag.

e s+ HESELONCETS

Original A.ulizaien nc. 1230/92

2
H. imariuadin, RB/0

S-;:{. l ﬁa:;UdCin, §/‘o Sri gl, L]
731/0, Ghenshyem™ ager, Reilwey Colony, 4 llahabe

Dheerendra i.ath Saxena, s/¢c Sri Decna hath 3.xena
nfio 4b6=21=4A/T7 Renzn Le Fure, Sulem Ssrei, Allahgkad

ee+« Applicentgs

Vers Js

Jnin of incia through Generel Meneger, N, w«ly 3§
izsroda House, New Deihi,

Divisionel Railvay (/eneger, N, tily Allehakbad,

Sr. Divisioncl Cocmmercial Superintendent, M. Hiyg
Allsnebad,

v o + ilespondents

Jriginal A pulicaet. on no. 1239/9Z

Frem Shonker, 2/0 sri Ge Shankexr, r/o #6/31 Kcla
Danda, Hivnstgenzs, 4lichiebag,

INSTHES vy LT f.ath snarme, S/c Sii Hom 131- Mirels Nagdr
LACKNOW,

* & ."lp,‘-'lj.c&rlt.

\VVers us

union of indio throgh seneral lanager, B. w«ly,
. ¢10dd HOlse, Alluhailed.

Divisioral Railwey llenajezr, N, Rly, allahabad.

‘\Qmjb i)
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i/ I/

3. Sr., Divisional Commercial Supdt. N. iily Allahabad, b

«s . ti€SpONAaents

59. original application nc. 647/92

Socaad le .Varun Kumar Shukla, S/o Sri o.P. Shukle;—=F/c * =i
79 A "inhazpur, Beni Ka Hata, all:haoced. |

« e .":'\E-Jllicant

\Vers us

2k Jnion of india through Generasl [janager, N. Rly
Baroda tHouse, llew Delhi. i
: 3 2% Divisional Railway Menager, N. rly, allechabad.
G- :r. Divisional Commercial Supdt. N, nly
sliehabag,
{l | «e« nespondenis (-
’1—
6¢. wuriginal Apilicaticr no. 494/99
e Suresh Kumér S/o sri Tulsi Ram r/o 25, Luker Ganj, ﬁ
. Alla nabad, J
1
o oo A0 ticant |
{
Y !
Ve rsus ;
3L Jni n of Inide through Generel jMemager, N. hly ‘

Beroda House, New D-lhi,

3 25 The Divisional Reilway Marager, N. Rly, Allchnabed.

R
o ——

b The Senior Divisonal Ccamercial Supdt. N. Rly
Allahabad,

4, 5rs Divisionel Fersonnel Officer, N, Rly, Allehabad,.

e mam

S Sr. Divisicral Acrounts ufficer, N, Rly Allahabad,

. 8 iaes:-'ondents

. —#M&_.Hm —

ek, original Applicction no, 495/92 g

I Ranini Kant ratel, 5/ sri Chnandre sShexhar, R/o
2, Rama land Negar, Allspur, Allehtaba:.

s 08 H}J!Jlicff-nt-

e e ol

\

Qe -~ 32_
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?’ e Hiiag ,

| ‘.—'EI‘S us f -
| - .

1~ Jnion of indie throgh the General Manéger, N
Larods .ouse, New Delhi,

a

2. Divicior gl Railwey Manager, N. Rly Alléhabac.
: 3. Seniro Divisional Commercisl Supdt. N. Kkly Allahebead.
sr. Divisional personnel Officer, v« Rly Allahauad. -

e cr, Civisional ,.ccounis Officer, K. Bly Allahebad.

e Ty =
-

ees Respongeris

= 63. OCrigincl Application no, 513/¢2
e rebhz Shanksr Yadav, 5/0 Sri R.P. Yadav, r/o ~
1C Thron hill Roed, Allahabad. L

e+ toplicert

VeIrsus ﬁ

1 Jjnicn of Irdia through General 'giiager, N. Rly
Earoda tlouse, New Delhi,

25 Divisional Railway jtanejer, N. Rly Allahetad.
e ar, Divisional Commeercicl Supdt., N. fnly Alishakad-
4, Sr. Divisionel Perosnnel Officer, N. Rly Allehebed.

cr., Divisioriel Account Officer, N. Rly tllehabad,
O RESpDLdEﬂtS
€3.. Oriciral Application no. 527/92

e Anil Kuier Srivastava, S/o Sri V.K. Srivastava,
r/o Rly Quarter,subedcrgani, .,lléiabhg,

ol Frakash Chendra pandey, S/o Sti L. rendeyr r/o
191/34 Rsirocp Pur, Allanabad.

3 Rakesh prectap singh, s/o sri R.P. Singh, K/o
vill ¢ pP.0. Kotwa Tehsil phulpur, pisit Allehabad.

4. Bheratji Khaze, s/o syi G.p. KYere. r/fo 36-G-AhlyapJar,
ilaheaebad =
P R ol L L]

«e+ Applicents.

]
Vers us \\

ALy "

F

. o - o
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6&.

(BRSNS

Union of India through Secretory, Railway BoOard
Rail Bhawan, iew Delkhi,

senerzl jiansger, N. Rly Earoda House, New Delhi,

chief Commer rciel Suedi. I...Rly BZaeroda House,
vew Delhi.

Divisional Railwey Mancéer, N« Rly, DHW Office,

Allahabzd.
Senior Civiional Commeréial sSupdt. N. Rhly Allahiakad,
station Supdt. N. Rly Allchaoced.

ee. RESPONJENTS

Original application no. 632/922

alaye Kant, 'S/o sri S«<K. Srivasiave, x/o"328

paghambari Housin: Schewe, Bharadwejpuram, ,Allshepur, |

Allahabag.

o a AE""F’ liCélﬂ't

VVersus

Union of India, thro.ijh Zerersl anegsr, N. Rly
nNew Delhi,

Divisionasl Keilwey :ienager, MN. Kly, 2llchebad.

senicr Divisional Commercial supdt. N. Rly aAllchabed.

+ee. Responcents

W)

uricinal Applicetion no. 476/22

Ve, /o Sri Lakshman Prasad

Shushil Kumar Sriveastavs
Zajaukerl Br 1ih l.ireman Yojne,

Sriviastava, r/o 155
~Lllahagur, llahabad.

« vo Arplicant.

VVersus

Uniorn of Indie throunoh Zeneral Lenager, . Railway
Beroc: ljouse, liew Delhi.

DiViEiQnEl F’iﬂil'«'-'a}{ i ':JIrIaJG'J.‘, I. 1'14.'1 - ‘:‘lidhlabadn
Sr, Divisionel Commercial Suudt., N. Kkly Allahatad,

Sr. Divisional persinnel Officer, N. Rly gllahsiad.

(€]

. . - T Al s e e
Divicsional Accounts Cfficer, N. Ely Allahabad.

Qe

o0 ﬂ:’s,.-onﬁc-n'ts - -3y
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1.

le

1.

/[l 35 [/
Orisinal Abplicals o6 Noy 47.7/92

Abdn Kumer, 3/6 Sri Tysn Chand, r/o 42, Baba Ji ks
L":ughj .f-.«‘-l L.lb-h. .

* 0 e ﬁ;}’.}pleﬁﬂt

\lers s

Unin cf India thrc:xgh General ;‘aneger, | . Rly
Baroda House. New Pe lhi.

Divisior.cl Rsilvey jlenaser, t . Hily aAllehebad.
Sr. Divisiunal Commsexrcial Supdt. . Hly .llchabad.
3r. Divis ionel F erosnnel Ufficer, e Rly Al:i:arabazd.

Sr. Divislonal Accounis. Cfficer, Il'. Rly Allzhabad:

Jriginel Applicetion no. 221/93

g£slcih, P.;. Gexaldih, Distt. Varanasi.

- &

JP?ndrn sinqh, S/o Sri 3. singh, r/o Tejcar Fosl

Rejesh Kumar Singh, s/c sri R.N. gingh, 1/c
iajpur Fost Sekaldhi, F«S. Sakaldih, ulsti. \arariasi.
>

ve. Applicant

' Versus “
Jnlon of indie throunh General jlanager, ii. ﬁly !
X

indi
ﬁhllmby 50ozru, Baroda House. .ew Delhi.

Ch&f I_;erIFLF‘ICJ.i..l ._;u}.‘ld‘t- iv . I‘il)"' Beroda =louse . MEW DElhi
-_J.: 'U.L'E'.i\-.-ul .‘l._'."l l"a‘t'-a}’ :.;c-;r:l.'j 4L 1 ) I\: ™ :.11.1! Al ‘:-Ei?-f‘t‘ad-

Si. Diveionsl Ccmiercizl Supdt. N« Rly Allshobad.

»o. hespoOncentis

Criginal Applicztior no. 220/63

:anjay e il pxasac, J/O SIj u.L- Prcosea /0
-t}‘ rl‘u‘i _1. (] 1."' H..E h 1 "L .Uﬁh J.:}urc..l -

Herl i.arain Prasad, s/o zri H.S. Prasad, r/o
vill 1 _.ili._L.I +O0st Churuon, Distts Varanasi.

\ eo sApplicant

L F —T —t .-d_-.—*“ e -

e




: 1/ SORY/|

\/ersus

g Unioi. of India, through Generel jjanager, N. Rly
Railvgy Board, bzrscde House. <ew Lelhi.

2. Chief commerciel supdt., N. Rly Beroda House,
New Delhi.,

e 3. Divisiornal Railway Manager, N. iily, Allshsbad.

4. Sr. Divisionsl Commercial, Supdi. Northern Railway,
Allehabad.

«es liespcnaents

6P. Original Applicaticr no. 219/93

' 1« Ram Singh Yadav, 5/0 Sri R.4i. Yadev, r/o Vviil.
Purstharghai, P.0. Suhansa, Tehsil patti, Distt.
Pratepagart.

-1; 2. Uma shanker Yadav, S/o sri R.L. Yadav, r/o vill.
Behdaul Xhurd, P.0O. Gsura, Tehsil Fetti, Distt. :
Pratapgerh. |

3. m pPrakash, s/o sri R. Dular, r/o vill. Behdaul ?
Khurd, P.0O. Gaura, Tehsil ratti. pratapgarh. f

4. Vasudev, S/o K.hN. Yadav, /o Vill. Kudia-ke-pura
Tehsil \Viachchalischar, Distt. Jaunpur. i

+e» Applicants

Versus
1o Jnion of indie through Generel K anager, Northern
((; Railway Railway ODcard, Barods [1ouss.

2. Chief Commercial Supdt. N. Rly, Baroda House. New

Delhi.
3. Divisional Railway Mens er, No Rly Alla.iabad.
3. Sr. Divisional Gommercisl supdt. N, Rly, Allahabad.

—

ess HC5pONCents.

7 Origianl Applicetion no. 137/93

l. cChet gingh, s/0 sri Re; DBahadur Singh, r/o \ill:
Inargaon, [ost Semrahe, LCistt. Veranssie.

2- ;.*.."u i\.nl. 2 P .jul hI‘_:, '3,\"'!-} Sri :’:{tp' I.:iShI a, I‘/D '
1.f‘lll t ' ‘t 1 "_—I-' g - '[ - - - 'll-_l -x"h'_ H
13 1:11_....:, FOs5 Deonanti, 1Ll AilaliebDzU. .
L ]
3# “lﬂ..JrJ h,..uil;_.r JJ”!;H nf!q r- . :.r'._. Ei;;jh, Ij‘fﬂ

‘n...ll.l H,,_.\...-.l PU“-‘t dbii!ludh :-lfjtti 1"-“'..“-._15-‘-'

W bl
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1l

AaﬂESh chiahicpa SFrigathd, s/ srilishss Tripthl. 1
rjgo vill, shisakpura, PJost Scidataed, Disit. Al latiae,

shyam Krishen pwivedi, s/c 3xi V. Dwivedi, z/o
Vllla TDPU j_c.lh..iua Jt‘h, chttl fiild Uh—t!‘d

) HFrPlil:ﬁ:l.Lr

VeXrsus
Jnloﬁ of India thrOJgh Sneral Han-*L;, I Rly,
il‘.iay "lu‘hul'., Ddroﬂu I.OJaEt .".EV- Lﬂ.. J.hli
C.ief Commercicl Supdt. Baroda rouse, hew Delbkl.
Divisionial hailv.ay Menager, i Rly & Allaliebade.

— I.L, 0 1 dl' [ E,- l {
PR} O dREvAsiRgl ponuerciel; (SHodt. AL

.+« Respondentis

ﬂ#’;

orem Sharker, s/o sri 5.H.N. Pandey, /o 45 3ariwan
Tcla, Allahabad.

Criginal Application no. 162/93

Kumar, Srivasteva, S/o sri (Lzte) H.P.
teva, r/o 15/11 liew Sohhbatiabagh, Allshauag.

sautem Adhikei, S/o sri N.N. Adhikzri. /o 695-B
Loco Zolony Allshebad.

\

Jsgdish Presad srivastava, s/2 sri ( “ate) M.F. U
Srivestava, r/c QT/H, Karbala, Allahabsoe

rajendra Seraswat, B/o Sri P.S. Sarcswuat, r/o”,
03 3&1 lv"l::-; TGla, Hml E]QL{.‘L. L]

Om Prakesh srivastava, 3/¢ 5ri F.L. 5:ivasievs,
r/o £%5 (54) Baghambari Colony 3/3 Allapur Allchabad.

abhilesh Kumar Srivastava, S5/0 S T.KK. Spivaseisws

a0 545/5 Shenshyam lkagar Kailway Golony Allshsbsan
rd AT . g k. ] - - ! . i ¥ e Ld [}

shuitosh [umar srivaciava, 5/0 srai 1.5, Srivesdat=

l/v ""/‘]’l Jervocays hagar, alicheblac.

T‘JJ SUiial Sodvestava,
o] y;.Llf:;vm~-‘ hay

eera j umar Vﬂ;ﬂc, 53/0 5.1 K.S. Vesma, T1/9

Vlarsus

Jnisn of Incia throuigh Zeneral Mapnager, N. dly




o s

Railway R30srd, purode !louse, Al tew pelhi.

2 chief personnel ufificer, Lorthern Sailwey, 3arcd-
’- 1jouse, l.ew Delhi,
| 3 Divizionial Railway karager, N 11y, Allshabec.
i
‘ V. 4o genior pivisional commercial Supat. I riy, :
y - ,-‘-Lllﬁh&tcidq = - XA
v+ Respondznis
72. Urigingal Application no. 151/93
1. shee Kumer Yadav, s/o S1i P.L..Yadav, r/o 164-A
Alopibagh. alle'.abad.
g o shailendrs 3ahsl Verre, 5/o0 sri B.r. Verme, r/o
301/41-A/9E Tilzk ilagar, Allahefes.
5. Km. Rejeshweri, D/o sri Ram Dass, r/o 2/32-A
{; iiamanand | agar, Allshabed.
s, sunil Kumasr Srivastava, S0 Sri A.N. srivastave,
r/o 127 latira Road, A-lshasbad.
B <ajesh Kumar, S/c 3cl S.F.L. Srivesiava, r/o
EeG«Cele SLivestaVve, sucamadih, Dhanbed.
|
5. awedosh Kumer singh, s/o sri J.singk, r/o surshiyse,
rost .anscih, Distt. Cellia. '

Y . Anjani Kumer Srivasiave, s/o sri V.N. Srivcestava,
r/o 28-A Krishan tegai, Allahelaa.

5. Xarunesh Kumar, s/o Sii T. hatn, r/o 545-3 Chanshyam
hagsr, Allahabad.

ik\ G e Shyam Frakesh Srivsstava, s/c sri p. Lal rfo
=uws 54 Baghambari colony, Allshabad.

10 » TEalat i Kunar, s/0 Sri rrem Kuiar, v/o 16/11 tew
sohbatiabagh, Allshabad.
. a0 -\t}pll{;d?t
' Versus

1. Irion of india through General .icncger, ive HLY
Raroda 'ousa, l.ew Delhl.

2. chinf personnel Officer, . Rly, Barods [{ouse,
lhew Delhi.

3 rivisional iizilway manager, . :ly, Allghabed.

4. genior pivisioncl Commereiel Sapdt. . Lly Allahabad.

\ e e :"'..f.- SFane n'LS
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Cl'igiPal Application Ne, 150 of 1993_.

l., Shri Dhirendra Kumar Mishra, s/e
Shri H.M. Mishra, r/e 23/47/107 B
Indrapuri Celeny, Allahpur,

Allahabad,
eess Applicant

Versus

l. Unioen ef India threugh Genral
Manager, N, Railway Head Qucrters

Uffice Bareda Heuse, New Delhi,

«e++ Respendents o

O R D E R(RESERVED)

JUSTIGE B,C. SAKSENA, V.C —~

" This bunch ef 7.3:55% in all invelve almost
identical questions of fact and law and reliefs alse. O.A

83 ef 19@2 is being treated as the leading O.A. The number

of days ef werking varies in each ef the O.A and breadly
the peried of werking ef the applicants as Velunteer Ti:':::et

cellecters ranges between 5 te 18 days and that tea on the

allegatiens made by the applicants in the menth of Jarii§ry
1982.

:

24 The applicants allegeﬁ' that they had werked fer

the peried. indicated by them in the varieus O.ss.in the menth

of January 1982 @ k5,15/= per day. The apgplicants allege
that on the basis of Railwag Board's letter dated 6.2.90
they made representatien regarding their re-engagement as

Volunteer Ticket Cellecters since they had werked prier te
17.11.86.

3. Reliance fer the claim is based on the decisions
ef this Tribunal as alse the PB, in a few 0.,As preferred

\
Vot
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by pzrsons similarly circumstanced. The applicants, ﬁ

"—""-.—“\-—h--.-._ .

therefore, have sought a relief for a2 direction to the
respondents tc re-engage the applicaenis as Volunteer
Ticket Coll2ctours or Mokile Booking Clexrks es per Extant

Rules.—They-have also in some petitions prayed that s

direction be issued to the respondents to take the peti-

ticn2rs on duty and pay back wages from 1C.12,S0 till

the dete when they first presented thems€lves for engage-

ment,

4, The respondenis have i1esisted the petition end have
T filed a counar affidavit &as &lsO & supplemantary couni2

affidavit, ]

5 The applicants have filed & rejoinder zffidasvit, 1
J(; The appficants have admittedly not re-engaged afier their W

short stint ranging between 5 to 18 days in the month of
Jenuary 1982. The Reilway Board's circulers dated 6.,2,90
ils annéxed as ainexure Al to the leading O.A and have
also bsen annexed in kXkx some of the U.,As. A p-russl of ]
the said letter shows that in the light of the judgment

dated 26,8.87 of the Ceniral Administrstive Tribunal,
Principal Bench, New Delhi in O.,A. No, 1174 of 1984 (Neera

Mhta and Urs Vs. Union of India and Ors ) and 2ismissal

R & B

of the SLP No, 14613/87 ty the Hon'ble Supreme Court

on 7.9.89 The [allway Boerd has decided that the 'cut

off' cate for being considered for abscrption in 1
reguler employment against reguler vacancies earlier

provided to be 14,8,81 will be substituted by 17.11.80

Paragraph 3 of the circular letter is the ancher sheat '

for the cleim in Lhe present U.A which reads as under:-

\
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G.

Buard'gé letter dated 21.4.82 and the 'cut eoff date!

previded therein was 14.8.8l.

3.
R

ndents raised a preliminary ebjectien that the Q.As arle

barred by time, laches and acquiseance.

de.

have net been engaged after January 1982, He further
submitted that the Railway Beard's letter dated 6.2,.,1990
dees not govern the applicants whe alleged te have werked
fer a peried between 5 te 18 days as Veolunteer Ticket
Collectors, He further submitted that the applicants were
net discharged censequent te discentinuance ef the scheme

by the zenal Railways as a result of the Board's letter
dated 17,11.86. Their!'discontinuance had taken place feur

40
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" In regard te candidates engaged as Mobile

Boeking Clerks discharged censequenti en

discentinuance of the scheme by zenal
Board's

Railways, as a result -f/w letter: dated

17.11.86 er any earlier instructien teo the

same effect may be re-engaged as Mobile
Booking Clerks as and when they appreach
th® Railway Administratien in regular
emp leyment may be censidered after they
cemplete 3 years ef service as Mobile :f
Beoking Clerks inlthe same manner as in 5.
the case eof eother 'Mabile Booking Clerks @

covered under para l. "

&

I

|

' In paragraph 1 attentien was invited te Railway I
|

L a

We have heard the learned ceunsel fer the parties,

Shri B.B, Paul, ceunsel appearing fer the respe-

The learned ceunsel urged that the applicants

QEQL oo opP4l
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years earlier and not en the basis ef the Railway Board's
said letter,

1. The respeondents have alse disputed the cerrectness
eof the averment made by the applicants’ abeut their having
worked fer the duraiigaﬂzaagﬁated by them in each ef the
O.As, The applicants in suppert ef their assertien of

having werked in the year 1982 for a number ef days indicated
by them during the 'Kumbh mela' have Been aneexed, cepy ef;

céttificate stated te have been ﬁ:sugd by ene Ram Das whe
ea

has given out his designatien as/Ticket Cellecter AKM, N, Rly .
Allahabad, Cepy ef such a certificate has been annexed as _
Annexures A=3 and A-4 te the leading O.A. Shri B.B, Paul
submitted that Shri Ram Das was net competent te issue this f
certificate and the said certificate cannet be treated as :
preof eof the working peried eof the applicants indicated in ;
the certificates., We, however, feel that it would not be

necessary te eqter inte this centreversy for the purpeses

of deciding the O,As., We, proceed teo decide the O,A in the
liight ef the claim based en the provisioens eof the Railway E

Beard's circular letter dated 6,2,90. We, hewever, make it
clear that we may net be unaersteod te have accepted the

claim of the applicants with regard te the days ef their

werking, We may take up the plea of the O.As being barred
by limitstien, Admittedly, nene eof the applicants initiated :t,
:ﬂﬂ%&&%&ﬁ%&?proceedings in any ceurt te challencge their |

Ve '
discentinuance made in January 1982, The €entral Admini- ,,l

strative Tribunall was censtituted in November 1985. These

O.as have been preferred in the year 1992,

1%. As noted hereinabeve, the basis fer the claim y

apart frem the provisions of the Railway Board's letter b

dated 6,2,9¢ 1s certain decisions

ITendered by this Bench

e e P42
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of the Tribunal. The said O.As are 0O.A. No. 722/9C 8
Hajéndra KRumer Srivastava Vs, Union of India end Ors, C.A
No., 471/80 Mukesh Kumar Srivastava Vs. uUnion of India and
~uUrs, OU.A. No., 648/91 Maden Mohan Pandey Vs. Union of Indis
and Urs. No doubt, in these csses orders for re-engagemni
of the applicants therein had been passed. un the msterial
placed in the supplemantary affidavit we find subsequently
in several other cases cecided bty this Bench of the
Iribunel, & different view was taken when il was pointed

=i

out that the Railway Bozrd's circulcr applied to lMobile-

l [
t
Booking clerks and the decision in Neera Mhta's cecse was

in respect to Mobile Bocking Clarks. This distinctierywas f

noted while allowing a few review petitions in some 0O.As

“and in'v.A. No, 131/92 Lalji Shukla and OUrs, the only :
directicon given was that the respendents mey consider and b
analyse the cases of Mobile Booking Clerks and find out

if any scheme can be framed by them laying down a parti-
: N -
cular criteria for re-engsging them on cssual or daily gl

basis, A,ainst this decision, the Railway Authorities
preferred an SLP before the Hon. Supreme court and’?@k

Hon, Sup.eme court by an order dated 7.4.94 passed the

following order :-

"

Delay condonec. The order only gives & dire-
ction to the petitionar to find out any scheme
can ke framed. The Union of India

can examin2 the matterx and if it is

not possible to frame a scheme, record

ils {inding accordingly., There is no

> 5 o
—————

obligstion cast by the impucned order
that the schem® should be framed in eny

case subject to the 2POVe, observations the SLP
+S disposed of", N\

¢
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ahaverehs st Gebs It heIspecialdPeave petItLenITEEIEPeceacess
Subseguently, the Railway Administratien consideredx the
pessibility ef framing @ scheme in the light ef the aire-
cii-ns given in Lalji Shukla's case by the Bench ef this

Tribunal which was dlse repected in seme other O.,As which
came fer decisien subsequent te the decision in lalji
Shukla's case, :

12, The Railway Administratien in the supplementary
counter affidavit have indicated that they have taken a

decisien that ne scheme canbe framed fer Velunteer Ticket

Cellecters feor abserptien and regularisatinn in greuw'C!
e

category pests since this weuld militet egainst the statutery | |
previsiens laid down fer Recruitment ef Ticket Collecters etc

as centained in para 127 ef Section B of Chapter I ef the t
3

Indian Railway Establishment Manual 1989 Editien, They have

further taken the view that ne such pests er vacancies exists

en the Railways fer Volunteer Ticket Cellecters/Mobile Buoking;i

§

Clerks for their re-engagement en casual er daily basis,

15, It was also held that re-enzgagement will burden
the public excheguer and will alse enlarge backdeer entry

and will affect reservation pelicy as centained in Article
16(4) of the €enstitution eof India. It wes alse held that
framing ef such a scheme fer those Volunteers whe have clearly
woerked fer @ peried eof merely for 5 te g days will be against

public interest as the pests filled up by them are generally

by direct recruitment threugh the Railway Recruitment Board

epen for general competitien and the eligible persens at large

would be deprived ef their legitimate rights. |
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1%, Admittedly, this scheme has been given up after

47.11.86 ond the Railway Administratien has fer cogent reasens

indicated that it was net feasible te draw up a scheme as |

regquired in orders passed Bn varieus O.A.s

16, Shri B.B. Paul hdas also invited gq@v our attention

to certain decisions in review petitiens which were allowede-

ﬂ@m On the basis of an enolegy of the decision by the

f.

Prlncipal Bench in 'Neera Mehta's cese direction fer re-_ngage
ment h#d been passed in the O.As, While Geoddd¥ng allewing the
review pegitiens it was neoted that the decisien in Neg;:;
Mehta's case was confined te Mobile Boeoking Clerks and there
is no parity between Mebile Boeking Qierks and Velunteer
Ticket Collectors. The present applicants fall in the later
categoery. N
18, Quite a large number of decisions have been rendered

frem time to time and the view taken in the earlier gg§gsiens

have been washed dewn er even net accepted in latér decisiens

and a direction te draw up a scheme was enly provided as in

subseyuent decisions, The turns and twists which have 'taken
place in the view expressed on the question have been referred

lalji Shukla's case(Supra ), which was followed in many other i
to show that the decisions of this Bench of the Tribunal on [‘

the basis of which the appllcantS/chlmlng similar benefit |
being extended to them do¢ not hold the field, Jl

17. we may now take up for con |
o \ sideration t |
bﬁanit cf the 8 ploctos '

4 4 & i
vhe applicants that the ecisions in some O.As in favour of

similarly situeted persons may be extended to the epplicants, ?
]

&

It is now fairly well settled that the judement of the Tribunc

e
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fof that motter of any court does not give rise t2 a

cause of action, It is the orders of the authority
concerned or their inaction which give rise‘to the
grievance and the-éause vf action baéed upon this has tc
be considered for pﬁrposes of determining whethar the
petition is barrec by time under the provisicns of Sac,

21 of the Administrative Traibunels Act. w1l

LR As v.as noted by the .ladrss Bench of the Central

Aoministretive Tribunal in 2 decisicn reported in (16354 )

28 AIC pge 2U 'Tamil Nadu Divisional Accountants Assocla-

- tion and urs. Ve, Union of Indis and Urs, this position of

- law hss been cleasrly affirmed in the judgment of the

Supreme court in 'Bhoop Singh Ve. uUnion of India and Crs.
(LS92 ) 21AIC page 675. Before the Madras Bench the
question of delay was reised and it held that since the
delay has not been satisfactorily explained the O,A was
re jected on the ground of limitation alone, In that

cese an order adverse tdo the applicents was passed on
14.1C0.,80., A decision on a similar order was rendered

Ly the Chendigarh Bench of the Iribunal on 1.5.91, There
sfter the applicants Associgtion moved in the msttiar &and

mede & representeiion, O years delay was held as fatal.

1S, A Full Bench of the EZrnskulem Bench of the

Iribunal in & decision reportzd in (1$94 ) 238 AIC 177 has
elso taken the view thet decisions in similar cases cannot
¢+ve & fresh cause of action end the period must be counted

from the dete Lhe cleim relates,

\
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2. The Hon 'ble Supreme Court in 'Bhcop Singh Vs. uUnion
oi indiz snd uUrs(Supra, hed interalisa, heldi:hat"inordinate
and unexplained delay and laches by itself/a good ground

to refuse relief to the petitioner irrespcctive of the
merit of his claim. It was alsc Ohserved that Art. 14 Or
the principle of non=discrimination is eguitable principle,
Ther2€ore, eny relief cleimed cn thet basis must itself

he founded on eguity end not bhe alien to thatl concept™.

=3

22, We may also refer ic a relevant observation mede in a |

)
recent decisiun of Hon, Supreme Court in 'Retan mancrd

Semant ana Urs, Vs. Union of India and urs reported in

1694 S.C.C(L&S) page 182, The petitioners before the=Supre-
me Court in that cage were casual lcbourexns of south eastern

Railway. They wera alleced to heve been eppointed between

1684-6C end represented between 1S75-78. They, throuch

their petition sought ¢ direction to bc¢ issued to the opp.
parties to include their nemes in Live Casual Labcurerit
R2yister after duwe screening end to give them re-employment
eccording to their senicrity, The basis for the claim
amongst others and was a few judgmentis rendered by tﬂ:?hpex
court in 1985 &ndf87 directing the Railway Authcrities to
prepere & schem> and-to absorb the casual labourers in
accordance with lheir seniority., The petitioners appeared

to have made a representation in 1SSC to the Authoiities in

LI

which it was cllegod that they are not following the orders

cf the Supreme court, High cuurt of Calcuttas and Cslcutta

Bench of the C,A.T. In the facts of the said cgse the Hon, &
Supreme Court, tock the view that since no explanztion has |
been given &s to why the petitioners did not approzch till

1620 held thal two guesticns arise;

\
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(1) whether the petitioners/entitled as a

matter ot right to reemployment,

(11) whethar they heve lost iheir right s

- - . i

if eny due to delay.

22. While dealing with the said question the
following observetion was made ;=
" Belsy itself deprives a person of his

remedy avéellable in leaw, in abseénce of

any iresh cause of action or any legislation

é person who has lost his remedy by lapse

of time logses his righi as well™",

22, A Full Bench ot *the Tribunal (PE, while
cgeclding U,As 767 and 842 of 1585 mede the following
r2levant observation;-

" It is nol openes tc court of record %o
pess an order in respact of persons whu
ére nou even present before it by any
drpplication or petition, In this view
Cf the matlter the view teken in ihe
case of one cr more employee by a judicial
férum cannot be ifbsc factc made appli-
Cable to all other employess In the same
cadre, rsnk or situaticn by another

judicial forum,"

e

}
{nls cbservetion also sugpcrts the view taken here inabove |

— - “m‘-‘—-hW1vﬂ_q_‘m-‘l—-—l_ﬁ e e e e e e e g R R e L T —
— . 4 N i e & e il -

thet the judgment in a case does not give a cause of
who
ecticn to another employee,/claims to be similarly

circumstanced es the applicant in other case earlier

decided, \\
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24, 3h:i B.B. Faul, lecrned counsel dgppzaring for — —

the raspondznts hsve invited owr alteniion to ¢ decision

rencdered by the riincipsl Bench in 'Ashish Chekraborty Vs,

Union of Indliag and urs, .eported in 1994(1i, AlJ 382, in

‘the caid case thc fa-ts are almost identical as iﬁ the

case in hand, The applicant alleged thet he was engaced

as Mobile Buckina Clerk from 1,6,85 to 1E.7.685 @nd had not

been engan2d ihereefter. He made & represenistion stating

that he has sorked fcr 32 days in 1685 and in view of the

circiler of the Lailwey Poard dated 21.5.92 he be alsoc.
i
considered for ebscorption as Mobile Booking Clerk. The

*

opplicent's representetion was re jeciled and he was informed

that he cannot be éebsorked in terms of the 1étter dat@@
12,8.,92, -In th2 seid czse the gpplicani based hils claim
on the bszsis of 2 decisicn of the F,B. in & similer bunch
¢f the cases, The Division Bench tock the view thsat
there ie no perity or similsrity hetween the applicants
case end ithe applicanic in the bunch 0f cases dec.ided
earlier. It was held thot since the services of the
applicant was nol discontinued es a result of Reilway
Becerd's letier doted 17.11.86, the ap; licant's cuﬁfj$?§
kzﬁ,HOt coverzd by pare 3 of ihe Railway Board's letter
deted 6.,2,9C. Since he was not discherged consequent
upon discontinuance of the schem® by the zcnal Railway

as a result of letter dated i7.11.86, The same situation
obtains herein slso gnd wehave alreedy held accordingly.
25, In the said csgse, refcrring tc the decision of the
Supreme ccurt in 'Bhoop Singh Vs. Unicn of Indie and Ors

(Supra), the juestion of delay wass also

‘Ht)\b, s 00 -p‘q‘g
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consiaared znd it was held that the petitlion was barred

by limitation, The cause of action hsving &ccrued & in

July 1965. The said C.A wss filed sometime in the yeer

-

G

1593,
24, The learned ccunsel for the respondants &alsc
invited our attenticn to anciher decision rendered by the
same Division Bench of the Frincipal Bench in 'Anil Babu

Sharma ¥s. Union of Indiez and Ors reported in 1994 (1) AIJ

pc=c4.

2%. The petitions before us arc clegrly barred

by limitstion as providgéd in Sec. 21 of the Administrataive
Tribunals Act. The provisions of the Railway Board's

letter dsted 6.,2.90 is not attracted and spplicable to the
applicants,

28 Admittedly, the scheme hzex been given up
csince sfter 17.11.86 and is no longar in force., This fact
cannot ke lggz sight of. The applicants ther=fore, cannot
be granted/geiieQSFIayed for by them. The gpplicants also
raised e plea that one Shri R.N. Shcrey and 12 Jthers Volu-
nteer Ticket Collectcrs have been included in the approved
list of 1982, It is, therefore, pleaded thet the responde-
nts have keen given re-engagement to some Voluntzcers as 3
volunteer Ticket Collectors on Pick and Chocse basis. :
BQ. | In the counter affidavit, it has been indicel i
thel the 12 persons named in para 4.,1C of the leading O.A ﬂ
had been re-engaged as lPkile booking Clarks and not as
volunteer Ticket Collectors., The allegaticn, therefore, i
he% bo2n denied. Be that as it may, the gpplicants would f
be entitlad to the relief cleimed by them only if it is |

based on any statutory provision, The act of the respo=-

noenis in re-enqsging a few which has keen satisfactorily \

\Q \La_. 050
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e xplained will not give rise to discriminetory treatment,
The applicsnts -in effect ere seeking re-engagement on (he
strength of having worked for a period panging hetwzen

£ 1o 18 cays,which als¢ 1s doubtful,and has been disputad

by the responogents.

31. In view of the discussion hereinabove, an
a totality of the circumstences we are notl pursueded tos

crant the rel.~fs claimed for by the agplicanis. The U.As

lack m2ril &and are» accordingly dismissed. NO order as to

e -
costs,
32. ; The copy of the juugment shall be glaced
on each of the 0U.As which have been dec_.ded by this common
j..li'.i grnefnt.f} 98 ' ~ =
i - o ==

( K. MUTHUKUMAR ) ( B.C. SAKEENA ; =

MENBER (A) VICE CHAIRMAN >

;
CATED s DECEMBER, (Ty, 1994
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